17.07.2017

AT 10.30 A.M
1. ITA 290/2016
2. ITA 605/2016
3. ITA 606/2016
4. ITA 607/2016
5. ITA 608/2016
6. ITA 609/2016
7. ITA 610/2016
8. ITA 637/2016
9. ITA 638/2016
10.ITA 639/2016

J-1 PRNOUNCEMENT OF JUDGEMNET (APPLT.

COURT NO.5

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

PR. COMMISSIONER OF INCOME TAX
CENTRAL-3

VS. PPC BUSINESS AND PRODUCTS
PVT. LTD.

PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. SURYA VINAYAK INDUSTRIES LTD.

PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. SURYA VINAYAK INDUSTRIES LTD.

PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. SURYA VINAYAK INDUSTRIES LTD.

PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. SURYA VINAYAK INDUSTRIES LTD.

PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. SURYA VINAYAK INDUSTRIES LTD.

PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. J.H BUSINESS INDIA PVT. LTD.

PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. SANJAY JAIN

PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. SANJAY JAIN

PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. J.H BUSINESS INDIA PVT. LTD.

JURISDICTION)



17.07.2017 J-2 PRNOUNCEMENT OF JUDGEMNET (APPLT. JURISDICTION)

11. ITA 640/2016 PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. J.H BUSINESS INDIA PVT. LTD.

12. ITA 641/2016 PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. J.H BUSINESS INDIA PVT. LTD.

13. ITA 850/2016 PR. COMMISSIONER OF INCOME TAX
CENTRAL-3
VS. J.H BUSINESS INDIA PVT. LTD.

THROUGH: - MR. RAHUL CHAUDHARY, SR. STANDING COUNSEL WITH MS. LAKSHMI GURUNG, ADVOCATE
FOR THE APPELLANTS.
MR. SHASHWAT BAJPAI AND MR. SHARAD AGARWAL, ADVOCATES FOR THE RESPONDENT.

14. W.P.(C) 8324/2016 NOCIL LTD. P. CHIDAMBARAM, SANDEEP SETHI
CM APPL. 34511/2016 VS. THE POLICY REENA KHAIR, PRAVEENA GAUTAM
RELAXATION JITESH P. GUPTA, ASHUTOSH MISHRA
COMMITTEE ABHISHEK GHAI, PIYUSH GAUR

COURT NO. 21
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M

1. cM(M) 1013/2014 MOHALLA SAMITI INDARA RAVINDER TYAGI
KUAN (REGD) S.D. ANSARI
VS. SUNIL MOHAN

COURT NO. 13
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

1. W.P.(C) 7211/2016 NARELA FOOD PROCESSING INDUSTRIES S.KHAN, GURPRATAP SINGH
CM APPL.29693/2016 WELFARE ASSOCIATION (REGD.) SANJOY GHOSE,PRATISHTHA VIJ
VS. GOVT OF NCT OF DELHI AND ORS MONIKA ARORA, KUSHAL KUMAR

HARSH AHUJA,ESHITA BARUAH
GAURANG KANTH, ALOK KUMAR
ABHISHEK PARUTHI

HIGH COURT OF DELHI
15th JULY,2017 REGISTRAR (LISTING)



17/07/2017 PRONOUNCEMENT OF JUDGEMENT (COMPANY SIDE)

COURT NO. 19
HON'BLE MR. JUSTICE YOGESH KHANNA

FOR PRONOUNCEMENT OF JUDGEMENT

100. CO.PET. 394/2013 DIMENSION INVESTMENT & SANJAY YADAV,KANWAL CHAUDHARY,
SECURITIES LTD ADV. FOR OL
Vs. UDAY DUTT ASSOCIATES P
LTD

PROV. LIQUD. 29-10-2013
Other Cases filed against same respondent
CO.PET. 578/2012 filed by M/S DIMENSION INVESTMENT & SECURITIES LTD (D. of Hearing : 12-DEC-12 )

101. CO.PET. 42/2017 IN THE MATTER OF SAMIRA OFFICIAL LIQUIDATOR,
CO.APPL. 1154/2017 TRAMIX (IN VOL.LION.) RUCHI SINDHWANI & EGJA NJARARA,
Vs. .... ADVS. FOR OL

khkkkkkkkkkhkkkkx



17.07.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 21 (OS - B)
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M.

23. O.M.P. (COMM) 226/2017 DELHI DEVELOPMENT AUTHORITY RAJIV BANSAL,KANIKA SINGH,
Vs. M/S N. N. BUILDCON PVT LTD SHANTALA SANKRIT, JUHI SOURAN,
V.K. JHANJI ,VINEET JHANJI,
MANDIRETTA, DEEKSHA LADI KAKKAR,
IMRAN MOULAEY, JYOTI
MENDIRATTA ,RAJIV BANSAL

24. O.M.P.(I) (COMM.) 242/2016 V.K. SOOD ENGINEERS AND ANUSUYA SALWAN, ABHISHEK
CONTRACTORS PUNDIR, GEETANJALI MOHAN

Vs. NORTHERN RAILWAYS
%Kk Kk

COURT NO. 13
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

3. O.M.P. (COMM) 16/2015 NORDIC INTERTRADE AS (NORWAY) JAYANT MEHTA, SUMEET LALL,
Vs. STEEL AUTHORITY OF INDIA YASHASVI SINGH, ARVIND NIGAM
LTD ASHISH KUMAR, MIKHIL SHARDA

RAMEEZ RAJA
*hkkk

COURT NO. 9
HON'BLE MS. JUSTICE DEEPA SHARMA

1. CS(CoMM) 681/2016 SHREE NATH HERITAGE LIQUOR KIRTI UPPAL, SUMIT RAJPUT,
CCP(0) 102/2015 PVT LTD & ANR SIDHARTH CHOPRA, PRADEEP
I.A. 5909/2015 Vs. OCTAGA GREEN POWER & DEWAN, ANUPAM DHINGRA,

I.A. 17404/2015 SUGAR CO LTD & ORS SUNIL GOYAL, DEEPAK,
CCP(0) 13/2016 ADBHUT PATHAK, ROHIT KHURANA,

SOLOMON & ROY,
SANJAY KUMAR VISEN

2. (Cs(0S) 2071/2015 IP SUPPORT SERVICES (INDIA) PEEYOSH KALRA, AMOL DIXIT,
PVT. LTD. & ANR. SAROJANAND JHA, YASH
Vs. MILLENIUM PLAZA LIMITED & SRIVASTAVA , GAURAV
ANR. MUKERJEE , SAROJANAND

JHA ,ATUL SHARMA

3. (CS(0S) 2247/2015 MEX SWITCHGEARS PVT LTD SHAILEN BHATIA,AMIT JAIN,
Vs. OMEX CABLES INDUSTRIES & EKTA NAYYAR SAINI, JUBLI
ANR MOMALIA, NEERAJ MISHRA,

UMESH MISHRA, LALJI
Thkkkkkkhk



17.07.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

14. cs(comM) 1205/2016 SANJEEV SHARMA DEEPAK SAHNI, MANISH DUA,
I.A. 25386/2015 Vs. AVINASH RASTOGI PRASHANT MEHTA, MRINMOI
CHATTERJEE, VARUN DEV
MISHRA,LALIT GUPTA

15. TEST.CAS. 107/2014 HARMALA SINGH MALIK & ANR SHOBHANA TAKIAR

Vs. STATE & ORS
Kok ok k
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